
GOVERNMENT OF ASSAM
POLITICAL (B) DEPARTMENT

lllock-1, 2"'r I loor,.jartata llhawar, l)isp ur, Guwahati 6. cmail: homc.assrm(ogov.irr

NOTIFICATION

ORI)ERS I]Y 'I'I II.] GOVI]RNOIt

No, pI-B.28967/1639: All Mcmhcrs of thc liorcigncrs l'ribuDals and sta[f w'orking thcrcin having any

gricvance(s)k-ontpl,tinr (s) shatl [orward thc sanrc rlircc:tly to thc Ilcfiistrar (.lLrdici;rl), (iatrhati Tligh

[]ourl an(l on L'xJmiDiltion oI rhc s|mc, iI anv gricvancc(s)/ conrpllint(s) arc foLrntl to bc just an(l

rcasonablc, rhc sa110 shall l;c lorrvardcd to thc Political (ll) I)cpanrncnt [or appropriate rcdrcssal.

Ihis Notification is issucrl in pursuancc of thc Ordcr datcd 2ir.11.2024 passcd by thc llon'blc

(iaLrhari lligh (lorrrt in WP((l) 175412015 tillcd'XXXX-vs-thc flovelrnrent of Assamanrl .lors.
Signed by

Partha Pratim [/ajumdar

D ate. 02 -0 1 -2025 21 :0 4. 17

Sccrolirry t0 [hc (]ovt. oI Assam

I lomc and Political l)opartmcnt

Mcmo No. Pt.B.28967/l 639-A
(.opy Ior )rnratto|l lo:

Rcllist.r.rr (Judicial), (iauhati tliglr C-oLrrt, (iurvahati, AssamThc

2. I'hc l..lt. & Sccrclatv to th0 (;ovt. oI Assam,.)trtiicial l)cpirrtmcnt, l)isPtrr, n ss,rm.

.1. 1'hc Mcrnbcr', Iiorcigncrs lribrrnal concornctl.

4. I).S to Lhc Arklirional (,hicf SccrcLary, llomt'and Political I)cpartmcnt for kind apprisal of thc

\rklition,r I (.hicI Sccrot,rry.

5. All Statf oI thc [iorcigncrs -fribLrnal conccrncrl.

6. Oflicc (.opv.

Signed by

Dibakar Swargiary

Dcputy Sccrct g51d90$rgf,Z0Z5 q5:$SSpt,

l)oliticaJ (B) Dcpanmcnt

@s"
#+.r


